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^ (b) The TECS report was carefully
examined by the Govenment and was not 
found feasible since it did not provide for 
servicing of past liabilities. Besides. It pegged 
the salaries and wages at existing levels 
which was not acceptable to the workers’ 
unions. The report did not establish the via-
bility of the project even after a heavy addi-
tional investment of over Rs. 10 crores. 
Hence, It was decided to denotify the unit.

(c) No, Sir.

(d) Does not arise.

[Translation]

Funds for Construction of Houses on/ 
Allotted Plots .

8444. SHRI MAHENDRA KUMAR 
SINGH THAKUR: Will the Minister ofUR- 
SATTDEVELOPMENT be pleased to/ipte  
the extent of amount pravidgd byjkelous-
ing organisations lik^ U P C o )othe people 
forthe construction ofhouseson plots allot-
ted to them in Madhya Pradesh?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALMA): HUDCOdoes 
not give loans directly to individuals for 
construction of houses on plots allotted to 
them by State housing agencies. However, 
HUDCO, provides loan assistance to these 
agencies and housing cooperative societies 
for construction of houses on the developed 
plots. In Madhya Pradesh. HUDCO, since

inception till 29.2.92, has sanctioned 584 
projects to different borrowing agencies for 
construction of350354 residential units. 7328 
non-residentlal units and development of 
116361 plots, with HUDCO’s loan commit-
ment of Rs. 303.50 crores.

[English]

Seventh and Eighth Plan Allocations to 
Andhra Pradesh

8445. SHRI GANGADHARA 
SAftfJEALU: Will the Minister of PLANNING 
ANDPROGRAMME IMPLEMENTATION be 
pleased to state:

(a) the total plan allocation to Andhra 
Pradesh during the Seventh Five Year Plan;

(b) the details of utilisation of the plan 
allocation; and

(c) the proposed plan allocation to 
Andhra Pradesh during Eighth Five Year 
Plan?

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION (SHRI ttfc  
BHARDWAJ): (a)The aggregate of outlays 
approved year to year for Andhra Pradesh 
during the Seventh Five Year Plan was Rs. 
5560 crores.

(b) The State Government have actu-
ally spent Rs. 5977.15 crores. The sector- 
wise detail is as follows:

(Rs. crores)

Seventh Plan Expenditure

1. Agriculture & Atlieed Activities

2. Rural Development

3. Special Area Programmes

271.62

504.86

0.12




